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muster roll in civil, mechanical and construc­
tion sections. As for accommodation, 
H . S. C. L. have already provided 500 labour 
hutments for these workers, and another 500 
are under construction.

(b) It is not possible for II. S. C. L. to 
provide any transport facilities to temporary 
workers. Nor is it possible to provide accom­
modation to every temporary worker.

(c) As the number of daily rated workers 
is increasing, H, S. C. L. are constructing 
additional hutments to provide residential 
accommodation to a large number of these 
workers.

Clearance of Sugar Stock in Sugar Factories 
of Tamil Nadu

6362. SHRI LAKSHMINARAYANAN: 
Will the Minister of AGRICULTURE be 
pleased to state:

(a) whether it is a fact that while sugar 
factories in Maharashtra have cleared all 
stocks of 1969-70 sugar by the middle of 
February 1971 while factories in the Southern 
State of Tamil Nadu have more than 25 per 
cent of their 1969-70 production still in their 
godowns without bcinp released by the 
Government; and

(b) if so, the rca:ons for this discrimination ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
SHER SINGH): (a) Maharashtra factories 
had 1.7% of their total production of 1969- 
70 season in stock as on 15th February 1971 
as against 23.9% with Tamil Nadu factories 
on that date. The entire production of 1969- 
70 has already been released and the percen­
tage of stocks of 1969-70 season with factories 
in Tamil Nadu on 30th June, 1971 was 0.7,

(b) Releases of sugar for internal consump­
tion are made from time lo time to all 
factories in the country on a uniform basis. 
No discrimination is made in this regard. 
The low level of stocks of sugar with the 
Maharashtra factories was due to better 
off-take for internal consumption and export 
of large quantities of sugar in view of their 
prices being the lowest.
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Job Opportunities in Durgapur Steel Plant

6364. SHRI MOHAMMAD ISMAIL: 
Will the Minister of STEEL AND MINES 
be pleased to stale:

(a) whether, proper job opportunities are 
given in the Durgapur Steel Plant to the 
people of Durgapur and surrounding areas, 
whose lands had been acquired for the con-
struction of the Plant; and




